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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Yes.

(b) Yes.

(c) and (d). No case was registered 
either by the Haryana Police or the 
Delhi Police on account of jurisdic-
tional dispute. The Ministry of Home 
Affairs is being requested to direct the 
concerned State Police to register this 
case and process investigations imme-
diately.

Anticipated indigenous production of 
Petroleum

2750. SHRI S. D. SOMASUNDA- 
RAM:

SHRI BALASAHEB VIKHE 
PATIL:

Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) having regard to the estimates 
of petroleum consumption at 32 mil-
lion tonnes by 1981, what is the anti-
cipated percentage of indigenous pro-
duction to promote greater self reli-
ance;

(b) what is the estimated contribu-
tion of the recent findings of oil; and

(c) the possibilities of contribution 
to national resources by exploration 
in Tamil Nadu?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) It is 
estimated that the rate of indigenous 
production of crude oil by 1980-81 
will be around 17 to 18 million tonnes 
per annum.

(b) The recent finding of oil in 
certain small structures in onshore 
areas would help in maintaining the 
production as planned, as the addi-
tional crude available from these 
structures would off-sei the anticipat-
ed declining production from some of 
the existing oil fields. Regarding the 
offshore areas, the estimated produc-
tion from the offshore fields during

1980-81 is expected to be around 9  

million tonnes per annum. The full 
potential of another recent offshore
oil find in the structures South of 
Bassein is yet to be fully assessed.

(c) The Oil and Natural Gas Com-
mission is planning to continue geo-
logical and geophysical surveys in 
Tamil Nadu. So far no commercial 
discoveries have been made there.

Use of Hindi in Legislative 
Department

2751. SHRI L  L. KAPOOR: Will the 
Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether it is permissible for tk* 
Officers and staff of the Law Ministry 
to do their notings in Hindi; and

(b) whether Hindi is actually used 
in the Legislative Department in o®- 
cial notings?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN): (a): Yes, Sir.

(b) Yes, Sir, to the extent possible 
the officers and staff of the Official
Language Wing and Vidhi Sahitya
Prakashan in the Legislative Depart-
ment do their noting and drafting in 
Hindi. Besides, in sections where a 
majority of the staff have a working 
knowledge of Hindi, the use of Hindi 
in their day-to-day work is encourag-
ed.

On-shore Exploration Programme
2752. SHRI AMAR ROY PRADHAN: 

Will the Minister of PETROLEUM AND 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether due emphasis has nol 
been laid on the on-shore exploration 
programme for oil;

(b) if so, what were considered to 
be the inhibiting factors for not em-
barking upon programme for on-shore 
exploration in West Bengal, Tripura, 
Uttar Pradesh, Cachar, Srinagar Val-
ley, Godavari-Krishna basin etc.; and
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(c) what steps have been or are 
proposed to be taken to remove those 
inhibiting factors?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): (a) 
and (b). Due emphasis has been laid 
on the on-shore exploration programme 
also. The ONGC is already conducting 
drilling operations in West Bengal, Tri-
pura and Cachar. It has also under-
taken drilling in the past in Uttar 
Pradesh and Srinagar Valley. Drilling 
in Krishna-Godavari basin and further 
drilling in Uttar Pradesh will com-
mence shortly.

(c) Does not arise.
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Jammu a Railway Junction

2754. SHRI BALDEV ^INGH JAS- 
ROTHA: Will the Minister of RAIL-
WAYS be pleased to state whether it 
is under active consideration of his
Ministry to make Jammu a railway 
junction by connecting Jammu to
Punch via Akhnur or round about?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): No. However, a final 
location survey for extension of railway 
line from Jammu to Udhampur is in 
progress at present.
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